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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

# CNR No. DLHC010830262025 

+  O.M.P.(I) (COMM.) 449/2025, I.A. 4294/2026 & I.A. 

19007/2026 

 MR. RAHUL AGARWAL  & ANR.           .....Petitioners 

Through: Ms. Manisha Chaudhary, Mr. 

Shravan Chandrashekhar and 

Mr. Gurpreet Singh, Advocates.  

    versus 

SYSCOM ORGANIC WORLD PRIVATE  

LIMITED  THROUGH  MR RAHUL  

AGARWAL  & ANR.         .....Respondents 

Through: Mr. J Rajesh, Mr. Dhrupad 

Vaghoni, Ms. Gayatri Mohik, 

Mr. Ronit Doshi, Mr. Md. 

Arsalan Ahmed, Mr. /Ali Abbas 

Masoodi and Mr. Yashwardhan 

Aggarwal, Advocates for R-2.  

 CORAM: 

 HON'BLE MR. JUSTICE OM PRAKASH SHUKLA 

    ORDER (ORAL) 

%         07.09.2026 

1. At the outset, learned Counsel for the Petitioners seeks leave to 

withdraw the present petition with liberty to file it again as and when 

situation arises. 

 

2. Leave and liberty is granted as aforesaid.  

 

3. The petition is dismissed as withdrawn with the aforesaid 

liberty.  

 

 

OM PRAKASH SHUKLA, J 

SEPTEMBER 7, 2026/pa 
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